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4. Checking of night trains by sup-
ervisory police
ordered.

officers has been

5. Police pickets have been Jeputed
at vulnerable stations.

6. CID of the State Governments are
providing special escorts to assist in
the investigation of important cases.

7. Augmentation of the Government
Railway Police Force py 7000 me=

has been approved.
(d) Al

workg like track renewal, manning of
unmanned level crossings, improve-

railway developmental

ment in signalling and ielecommuni-
cation aids, provision of gspeedometers
on locos, improvement in maintenance
facilitieg for rolling stock etc, have an
important bearing on safety of train
operation. As such it is difficult to
isolate precisely the cost of safety
measures. Jowever, the funds avail-
able in the recent past has been inade-
quate for implementing safety mea-
sures to full extent. Allocation for
the year 1982-83 has been RS, 150.5
crores for track renewals, Rs. 30 crores
for signalling and safety and Rs. 4.7

crores for manning of unmanned level
crossings.

The expenditure by the Railways on
augmentation of Government Railway
Police force by 7000 men will be of
the order of Rs. 15 crores per annum.

Merger of Shipping Corporation of
India and Mogul Lineg Ltd.

1947. SHRI JAGDISH TYTLER :
Wil} the Minister of SHIPPING AND
TRANSPORT be pleased to state:
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(a) whether Government favou:ed
the merger of the Shipping Corpora-
tion of India and the Mogul Lincs :ntn
a single company, later dividing them
into three profit centres;

(b) whether this move has besn
opposed on the plea that since both
are not faring well and they would to-
gether become not only unwidely but

also less profitably oriented than at
present: and

(c) if so, Government's reaction m
this regard in details ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):

(a) The Government have yet to take
a fina] decision in the matter.

(by and (c¢). Does not arise.

Land owned and controlled by
Visakhapatnam Pert Trust

1948. SHRI] K. A. SWAMI: Wwil
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the total extent of land under
the ownership and control of the Visa-

khapatnam Port Trust,

(b) the extent of such land beind
utilised by the Visakhapatnam Port
Trust;

(¢) the extent of land leased by
Visakhapatnam Port Trust to various
people, commercial units, farmers etc.;
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(d) details and names
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of leaseesthereof ?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND TRANSPORT

{SHRI Z.R. ANSARI) :
of the Viszhkapatnam Port Trust.

(a) About 7,109 acres of land is und:r the control and ownership

(by About 455 acres of land is under the direct occupation of the port for port installa-

tions and facilitics,

{cy The extent of land leased by the Port Trust to various categories is as follows :

Arca on lease to Public Szctor Undertakings and other Government

Organisations

Arca upto 30 Years lease to private parties

Arca on leace to private parties for more than 30 years

Area

(d) The Public Sector Undertakings
and other Government Organisations
to whom the land was allotted include-
the Navy, Food Department, (Customs
Department, Andhra Pradesh Govern-
ment, Municipality, M/s. Hindustan
Shipyard Limited, Employees State
Insurance Corporation, Food Corpora-
tion of India, Minerals and IJ=tals
‘Trading Corporation of Indig Ltd.,
Mercantile Marine Department, Steel
Authority of India Limited, Indian Oil
Corporation, Central Warehousing Cor-
poration and Posts gnd Telegraphs De-
partment. The Private organisations
include M/s. A. V. Bhanojirao and
G. P. Ramayya & Co., M/s. A, K Cor-
poration, M/s. Andhra Steel Corpora-
tion, M/s, Cormandg) Fertilizers Limi-
ted, M/s. Crystal Ice & Cold Storage
Company, M/s. KCP Limited. In ad-
dition, there are about 260 licencees to
whom the land was licenced for
periods varying from 3 monthg to 12
months, for the purposes of putting
up petty stalls, casurina and usufruct.

Financial loss on ‘Palace on Wheels'
1949. SHRI SUSHIL:. BHATTA-

CHARYA: Will the Minister of

RAILWAYS be pleased to state:

(a)y whether the much publicised
“Palace on Wheels’ meant for attract-
ing foreign tourists hag proved a huge
financial loss;

(b) if so, what are the reasons; and

on monthly licence to private parties

1168.35 acres

757-15 Acres
540 .50

2.17

acres

acres

(c) how far could those be preven-
ted with such fringe improvement in
quality of food and better service?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN
CHAUDHURY): (a) No.

(b) and (¢) Do not arise,
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